NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 29.01.2025 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Ketan C Bagadia Mr. R Sivaraman
(Ins) No. 36/2025 Vs
Delay in refiling Radhakrishnan
IA No. 127/2025 Dharmarajan,
For Stay Liquidator of Nexus
IA No. 128/2025 Electro Steel Ltd. &
Anr.
2. | Comp App (AT) (CH) Matrix Partners India Mr. P Giridharan
(Ins) No. 37/2025 Investment Holdings
To dispense with LLC & Anr.
IA No. 133/2025 Vs
For Condone Delay Vistra ITCL (India) Ltd.
IA No. 134/2025 & 3 Ors.
For Stay
IA No. 135/2025
3. | Comp App (AT) (CH) A Tenzing & Anr. Mr. AK Mylsamy
(Ins) No. 26/2025 Vs
For Stay Rajalakshmi
IA No. 112/2025 Vardarajan, RP of
For Direction Supreme Coated Board
IA No. 113/2025 Mills Pvt. Ltd. & 2 Ors.
4. | Comp App (AT) (CH) New Tirupur Area Ms. Priyadarshini
No. 06/2025 Development Natarajan
For Stay Corporation Ltd.
IA No. 68/2025 Vs
Aidqua Holdings
(Mauritius) Inc. & Anr.
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) IDBI Bank Ltd Mr. Allwin Godwin Ms. R Moneshaa R1,
(Ins) No. 211/2024 Vs R3

For Stay

IA No. 572/2024
Contempt Case No.
5/2024

For Directions

IA No. 1050/2024

KRS Erectors Pvt. Ltd.
& 2 Ors.

WITH

Ms. Anuradha Bisani
R2



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | Comp App (AT) (CH) KRS Erectors Pvt. Ltd. Mr. B Ravikiran Singh | Mr. Allwin Godwin-R1
(Ins) No. 232/2024 & Anr. Ms. R Moneshaa Ms. Anuradha Bisani
For Direction Vs R2/Liquidator
IA No. 618, 623,919, IDBI Bank Ltd. & Anr.
997, 1023, 1144, 1145,
1117, 1118/ 2024 & WITH
56, 110 & 111/2025

7. | Comp App (AT) (CH) KRS Erectors Pvt. Ltd. Mr. B Ravikiran Singh Mr. Allwin Godwin- R1
(Ins) No. 233/2024 & Anr. Ms. R Moneshaa Ms. Anuradha Bisani
For Direction Vs R2 /Liquidator
IA No. 619/2024 IDBI Bank Ltd. & Anr.

WITH
8. | Comp App (AT) (CH) IDBI Bank Ltd Mr. Allwin Godwin Ms. R Moneshaa- R1

(Ins) No. 251/2024
For Stay
IA No. 676/2024

Vs
KRS Erectors Pvt. Ltd.
& Anr.

Ms. Anuradha Bisani
R2

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. | Comp App (AT) (CH) P Obul Reddy & 4 Ors Mr. AM Sridharan Mr. Anant Merathia R1
No. 51/2021 Vs Mr. Chandramouli
For Additional docs. Rayen Steels Pvt. Ltd. Prabhakar- R6 R7 R9
IA No.181/2023 & 17 Ors
10. | Comp App (AT) (CH) The Recovery Officer, Mr. PK Panneer Selvam | Mr. V Manivannan
(Ins) No. 278/2023 Employees’ Provident
To Dispense with Fund Organization
IA No. 852/2023 Vs
G Gunasekaran,
Liquidator of Sapphire
Spinners India Pvt.
Ltd.
11. | Comp App (AT) (CH) Supreme Overseas Mr. Bendi Raviteja Mr. D Ebenezar
(Ins) No. 388/2023 Export India Pvt. Ltd. Inbaraj- R1
For Stay Vs Mr. B Thilak
IA No. 1179/2023 V Duraisamy Narayanan- R4 RS
Liquidator of Sura
Leathers Pvt. Ltd. & 4
Ors
12. | Comp App (AT) (CH) Galipoglu Hidromas Ms. Vandana Raheja Ms. Lily Francis
No. 20/2024 India Manufacturing
For Stay Pvt. Ltd. & Anr.
IA No. 351/2024 Vs
Galipoglu Hidromas
Hidrolik Otomotive
Sanayi Ve Ticaret A.S.
WITH
13. | Comp App (AT) (CH) Galipoglu Hidromas Ms. Vandana Raheja Ms. Lily Francis
No. 21/2024 India Manufacturing
For Stay Pvt. Ltd. & Anr.
IA No. 352/2024 Vs
Galipoglu Hidromas
Hidrolik Otomotive
Sanayi Ve Ticaret A.S
14. | Comp App (AT) (CH) Indira Devi Mr. Rohan Aloor Mr.Y Suryanarayana

No. 57/2024
For Stay
IA No. 826/2024

Vs

NRI Power & Infra
Corporation Pvt. Ltd. &
8 Ors.

R2




15.

Comp App (AT) (CH)
No. 63/2024

For Stay

IA No. 884/2024
For Exemption

IA No. 885/2024

Kodidala Pedda
Venkata Subbaiah
Vs

Koneru Gandhi & 7
Ors.

Mr. TK Bhaskar

Mr.Y Suryanarayana
R1

16.

Comp App (AT) (CH)
(Ins) No. 77/2024

ICICI Bank Ltd.

Vs

Compar Estates and
Agencies Pvt. Ltd.

M/s. Shivakumar &
Suresh

Mr.CV Shailendran

17.

Comp App (AT) (CH)
(Ins) No. 148/2024

State of Tamil Nadu
Commercial Taxes &
Registration Dept. Rep
by Thiru s. Gobi, Asst.
Commissioner

Vs

J. Karthiga, RP, GK
Stee & Allied Industries
Ltd. & 4 Ors.

Mr. B Vijay

Mr. Ravi Rajagopalan-
R2- R4

18.

Comp App (AT) (CH)
(Ins) No. 235/2024
For Stay

IA No. 624/2024

K Narayanasamy,
Suspended Director of
GK Steel and Allied
Industries Limited

Vs

J.Karthiga, RP of GK
Steel and Allied
Industries Ltd. & 4 Ors

Ms. Lily Francis

Mr. VV Sivakumar R1

19.

Comp App (AT) (CH)
(Ins) No. 406/2024
For Urgent listing
IA No. 1105/2024
For Exemption

IA No. 1106/2024
For Stay

IA No. 1107/2024

Manjeera Majestic
Commercial Owners
Association rep by its
General Secretary

P Premananda Reddy
Vs

Manjeera Retail
Holdings Pvt. Ltd.&
Anr.

Mr. Sriram
Venkatavaradan

Mr. VVSN Raju- R2

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
20. | TA (AT) No. 73/2021 Ammana Bio Pharma Mr. SP Chokalingam Mr.Y Suryanarayana
(Comp App (AT) No. Ltd & 7 Ors R1
146/2020) Vs Mr. Subesh K. Sahoo
BR Jayaram & 2 Ors. R2
21. | TA No. 168/2021 Vision Millennium Mr. Pranay Sohini Mr.VV Sivakumar
(Comp App (AT) (Ins) Exports Pvt. Ltd.
No. 145/2020) Vs
Edelweiss Rural &
Corporate Services Ltd.
22. | TA (AT) No. 256/2021 The Kerala State Ms. Rema Smrithi VK Mr. Aditya Verma R1
(CA (AT) (Ins) No. Pollution Control
28/2021 Board & Anr.
For Stay Vs
IA No. 70/2021) Merchem Ltd. & 23
Ors.
23. | Comp App (AT) (CH) Koteswara Rao Mr. Ravi Rajagopalan

(Ins) No. 330/2021

Karuchola RP

Vs

Asset Reconstruction
Company (India) Ltd &
2 Ors.




24. | Comp App (AT) (CH) Uma Packaging and Mr.Y Suryanarayana Mr. K Manivannan R2
No.51/2022 Anr. Mr. Aravind AS- R9
For Stay Vs
IA No. 578/2022 Tirumalatirupati
For Direction Constructions India
IA No. 934/2023 Pvt Ltd and 8 Ors.
25. | Comp App (AT) (CH) T. Yashwanth & 2 Ors. | Mr. NP Vijaykumar Ramani & Shankar-
No. 115/2022 Vs R2- R4
For Stay Arunkarthik Textiles Mr. Ramasamy
IA No0.1057/2022 Pvt. Ltd. & 7 Ors. Meyyappan-RS5 R6 R8
WITH
26. | Comp App (AT) (CH) A Deivanai & 2 Ors. Mr. Ramaswamy Ramani & Shankar- R4
No. 60/2023 Vs Meyyappan
Arunkarthik Textiles
Pvt. Ltd. & 7 Ors.
27. | Comp App (AT) (CH) Employees Provident Mr. MS Viswanathan Ms. Mumaneni Vazra
(Ins) No. 171/2022 Fund Organization Laxmi
Vs
G Madhusudanan Rao,
Liquidator of Servomax
India Pvt. Ltd.
WITH
28. | Comp App (AT) (CH) Employees Provident Mr. MS Viswanathan Ms. Mumaneni Vazra
(Ins) No. 172/2022 Fund Organization Laxmi
Vs
G Madhusudanan Rao,
Liquidator of Servomax
India Pvt. Ltd.
29. | Comp App (AT) (CH) Srinivasa Garment Pvt. | Ms. A Vidya Mr. S Senthilvel R4

(Ins) No. 223/2022
For Stay
IA No. 479 & 480/2022

Ltd. & 2 Ors

Vs.

District Collector,
Dindigul & 4 Ors.

30.

Comp App (AT) (CH)
(Ins) No.298/2022

For Stay

IA No.617/2022

For Exemption

IA No.618 & 619/2022

Phoenix ARC Private
Limited

Vs.

Balakrishnan
Venkatachalam, RP,
Sovereign Developers &
Infrastructure Ltd. &
Anr.

Ms. Abitha Banu

Mr. AK Mylsamy R1

WITH
31. | Comp App (AT) (CH) Phoenix ARC Pvt. Ltd. Ms. Abitha Banu Mr. AK Mylsamy R1
(Ins) No.313/2022 Vs
For Exemption Balakrishnan

IA No. 661 & 662/2022
For Stay
IA No. 663/2022

Venkatachalam, RP,
Sovereign Developers &
Infrastructure Ltd. &
Anr.

32. | Comp App (AT) (CH) Naseer Ahmed Mr. G Sridhar Mr. B Chandrasekaran
(Ins) No. 323/2022 Vs
For Stay State Bank of India
IA No. 682/2022 WITH

33. | Comp App (AT) (CH) Awaiz Ahmed Mr. G Sridhar Mr. B Chandrasekaran
(Ins) No. 19/2023 Vs

For Stay
IA No. 61/2023

State Bank of India




34.

Comp App (AT) (CH)
(Ins) No. 439/2022
For Exemption

IA No. 1113/2022
For Stay

IA No. 1114/2022

Indian Renewable
Energy Development
Agency Limited

Vs

Kondisetty Kumar
Dushyantha & 7 Ors

WITH

Mr. Vinod Kumar

Mr. Anant Merathia R1
Mr. IS. Uppin- R2

Ms. Anusha Peri-R3,
R4

Mr.V Mahesh- R5
Mr.B Chandrasekaran
- R6

Mr. T Shrinikethan R8

35.

Comp App (AT) (CH)
(Ins) No. 119/2023
For Stay

IA No. 408/2023

IFCI Limited

Vs

Kondasetty Kumar
Dushyantha & 8 Ors.

Mr. AVL Ram Prasad
Varma

Mr. Anant Merathia R1
Mr. IS. Uppin- R4

Mr. AS Vishwajith R3,
R5

Mr. T Shrinikethan R6,
R7

36.

Comp App (AT) (CH)
(Ins) No. 447/2022
For Exemption

IA No. 1134 &
1135/2022

For Stay

IA No. 1136/2022

The Sale Tax Officer,
Central Section,
Commercial Taxes &
Anr.

Vs

P Sriram Liquidator,
Bharat Coal Chemicals
Ltd.

Ms. Madhumita
Bhattacharjee

Mr.Sathyanarayanan

37.

Comp App (AT) (CH)
(Ins) No. 329/2023
For Stay

IA No. 994/2023
For Exemption

IA No. 995/2023
To Adv. Hg.

IA No. 1200/2024

V. Mahesh, Suspended
Director of the Karvy
Data Management
Services Ltd.

Vs

Allied Hi-tech
Industries Pvt. Ltd. & 2
Ors.

Mr. CV Shailandhran
Mr. Jerin Asher Sojan

Mr. Mayan H Jain R1
Mr. Bendi Raviteja R2
& R3

38.

Comp App (AT) (CH)
No. 10/2024

For Exemption

IA No.163/2024
For Stay

IA No.162/2024
For Direction

IA No.695/2024
For Urgent Hearing
IA No.765/2024
Contempt Case No.
4/2024

M. Sai Sudhakar & 2
Ors.

Vs

Mantrawadi
Nagachandrika & 9
Ors.

Mr. Anshuman
Sharma

Mr. Asad Hussain
R1- R5

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following particulars:

(a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should be
switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and Mic should

be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: vcnclatchennai5@gmail.com

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: venclatchennai5@gmail.com

Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

By the order of Hon’ble Member (Judicial)

Chennai Bench
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